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BEFORE THE HON ‘BLE NATIONAL GREEN TRIBUNAL

EASTERN ZONE BENCH, KOLKATA

ORIGINAL APPLICATION NO. 20/2022/Ez
TTA
\,\.A 0/71

In The Matter of
Suprava Prasad

... Applicant

- Versus -

MOEF & CC & Ors.

. Respondents

AFFIDAVIT OF COMPLIANCE ON BEHALF OF THE BARANAGAR
MUNICIPALITY.

I, APARNA MOULIK, wife of A. K. Moulik, aged about 50 years, by
faith-Hindu, by occupation- Social Service , and presently posted as
Elected Chairman of Baranagar Municipality, having office at 87,

Deshbandhu Road (Purba), Kolkata - 700035, do hereby solemnly
affirm and declare as follows :-

1. That, I am the Chairman of the Baranagar Municipality having

such I am competent to swear, sign and affirm this affidavit,

2. That this affidavit is filed in compliance to the Solemn Order

dated 20.04.2023, passed by the Hon’ble National Green Tribunal,
Eastern Zone Bench, Kolkata.,
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3. That the present status report is stated in the following below
with regard to the works undertaken by the Baranagar Municipality
on the Ganga Ghats :-

a) That there are tota] 15 nos. of Ganga Ghats falls under the

jurisdiction of the Baranagar Municipality.

b) That the Municipal Authorities regularly collects garbage from
the Ganga Ghat and also keep the Ghats clean by sweeping

!

regularly. ‘

c) THAT Blue & Green HDPE waste bins have been installed at the

respective Ghats, for depositing segregated waste.

d) THAT mass awareness programs are organized regularly by the
Baranagar Municipality. The Public announcement system
adopted for public awareness through tableaus are also
organized in regular manner. Flexes and poster have been
displayed at the all the 15 nos. of the Ganga Ghats. All the

nga Ghats have been decorated with wall painting for public

photographs are annexed hereto and collectively marked
th the letter “A”,

“e) THAT there are 4 (Four) outfalls discharging of waste water into

the Ganga as follows

i) Lock gate under ward no-4
ii) Baranagar Jute Mill under ward no-5

ili) 2 nos outfalls at Abasar Park under ward no-31
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h)

THAT Baranagar Municipality has informed the Jute Mill to
monitor the cleanliness of the outfall regularly at the metal
screen installed at the site. The Jute Mill has taken preventive

measures as advised.

The copy of the communications are annexed herewith and

collectively marked with letter “B”.

THAT the main outfall is situated at Lock Gate, under Ward No-
4 for arresting solid waste at that point. Presently 1 (One) metal
screen has been installed for the purpose of arresting the solid
waste. Unfortunately due to high tide in the river Ganga the
metal screen has been damaged and tender for reconstruction

would be initiated very shortly. Besides that K.M.D.A has been

t for treatment of waste water prior to discharge into the

Ganga. The copy of the letter is enclosed for reference.

Photocopy of the letter dated 02.11.2022 is annexed herewith
and collectively marked with the letter “C”.

THAT initially the waste water at Thakur Abanindranath
Mahashamshan was discharging directly into the River Ganga.
Presently we have installed "Chlorination chamber at the Hindu
Cremation Ghat and now onward the waste water is being

discharged through the chlorination chamber.
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j)

k)

That City Sanitation Plan for Integrated comprehensive Pollution
Abatement Scheme for National River Conservation Plan (NRCP)
and National Ganga River Basin Authority has been submitted
to the Superintending Engineer, North Circle (GAP Sector)
KMDA.

That action for abatement of pollution in the river Ganga is

being taken every year during emersion.

i) That mass Campaign are conducted by the Board of
Councillors as well as the organizers of Puja committees

during emersion of idols.

The structures of the idols are lifted using human
resources immediately after emersion of idols from the

Ganga Ghats.

That manpower and vehicles are deployed for lifting and

cleaning the 'Puja garbage' from the Ganga ghats.

iv) That waste bins are installed especially during the period

of emersion for storing Puja waste.

The photographs are collectively enclosed herewith and marked
with the letter “D”.

The Additional District Magistrate, North 24 Parganas has
advised us to conduct IEC activities under 'Namami Gange
Programme’, such programs have also been undertaken by this

Municipality.
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Photocopy of the memo no- 283/DMA/N24PGS dated
24.03.2023 is annexed herewith and marked with the letter “RE”.

4, That the detail status of ghats and outfalls/drains with regard
to Baranagar Municipality is given in the tabular form of dealing with
the (i) total number of community bins with stands installed in the
ghats, (ii) man power/ conservancy staff engaged for maintenance of
ghat cleaning, (iii) IEC activity, (iv) frequency of drain cleaning, (v)
Solid Waste Management, (vi) status of electric crematorium, (vii) use

of treated waste water,

The status report in the tabular form alongwith the photographs

S@nnexed hereto and marked with the letter “F” collectively.

- state authorities to the municipal authority of Baranagar.

6. That it is therefore respectfully prayed that Hon’ble Tribunal
may pass such order/orders as it deems fit and proper in the interest

of justice.

Identified by me

1%7\%86/226’ 2839

Advocate

Deponent
Chairman o
+ Baranagar Municipality
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VERIFICATION

Verified at Kolkata by the deponent above named on this the /?f/ﬁ day
of May, 2023 and say that the contents of this affidavit made in
paragraph nos. 1 is true to my knowledge and those made in
paragraphs no. 2 to §~ , are true to my information derived from

records and rest are my respectful submission before this Hon’ble

Tribunal.

Verified by me

W _ Deponent
179_385/1‘)_48/2@12-

Chairmafz o
Advocate . : Baranagar Mumc1paht¥
For The Baranagar Municipality :
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SRANAGAR MmN o

Tt
87,Deshbandhu Road {East)

Kolkata - 700038
Date: Q.9 B
To.
The General Manager
Baranagare Jute Factory Plc.
284, M. N. K. Read, =~ I e
olkata 70G 035 . .
Subject:- Present condition of metal screens instalied at you site.
=== T meial screens instailed at you sife.
Sir,

This to raquest you fo please let us know the present condition of the metal
screens instalied at the discharging point of your production effluents directly to river
Ganga. We also fequest you to inform us about the status of old metal screens if not

. ¥etreplaced and cleaning of the metal screens at regular inlenval.

Hope you shall extend your co-operation in this matter. You are hersby
requested {o intimate the same by 8® May, 2023.

Thanking you,
Yours faithfully,

TR T e e e s e
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ingaom ;) (FGh14g,

srie re Jute *Fé&emry B,
Date : 06.05.2023

Dear Sir,

With reference to your memo no. - H/29 dated 28.04
this is to inform you that metal screens which are plac
discharging points to River Ganga are of heavy duty and
enough to withstand corrosions. |

However, we are again studymg the status of old metal

screens and if any one weak that will be replaced immediately‘ :

Thanking. you, - Yours faithfully )
- (For The Barnagore Jute Factory Picy =
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“Memo NQHZ?&?&Q

Ter
s anmpai Se*“retary, _

Sukzact: -

S

Apropos the rotificatié
¢ of UDMA: dated' 11.10.2¢
f»qu,rﬁmente as under- "

r ad ’tardiy any mfraswctwe to
werv line stretching B T Road S

i} Ra&d Via Bunisp, mee . ate point at ward no ~ 4 dlscbargmg
urirzated water, xrrespectwe quaitty of th water
Utider ihese circimst ; Wi are in dire'need of. semng up one STRESTP fl.zfﬂhg

Semsion for treating the waste-séfaier near Lock Gate under this Mumc;panty
This is for your kind perusal.

Thanking you,
“aurs Talthfully

—

—
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Format for reporting to be filled before Hon'ble NGT 992
! \ | 1. STATUS OF GHATS AND OUTFALLS/DRAINS

SL | Name of Total Frequency of Manpower Fl‘otal number Ghat
No | theULB | Number | Ghat cleaning | engaged (Ganga | of Community | Beautification
of Ghats Bandhu) for Bins with Status
maintenance of stands
Ghat Cleaning installed at
Ghat
1. 2. 3. 4. 5. 6. 7.
1 | Baranagar 15 Twice a day 14 (conservancy | 40 nos. 15 ghats -
daily stuff)
Fund for Number of Number | Number of Frequency IEC Remarks
installation of | Outfalls /drains of Outfalls of drains Activity
Bins discharged into | Outfalls | where screen | cleaning
River Hooghly | where | notinstalled
(Ganga) _| screen
already |
Pucca | Kacha | jpstalled
8 9 10 11 12 13 14 15
3 4 - 4 0 Twice aday | IEC board
4,08,582 daily with
(Rs. 2,36,582 /- awareness
for bin messege
installation) has been
& erected at
(Rs. 1,72,00/- 15 ghats.
for screen Ganga ghat
installation) specific 2
tableaus
are there

i,
gal, india

o o Rd, Alambarar, Arfadaha, Kotkata,
© Alambazar, Ashokgarh, Koikata, Wes: Bangal engal 700025, India
N Sasz87”

88.358921"

B8 o om o e
India

T ULte ML Arca, AnPokgarn,




::/2 MN Chowdhury St, Kutigh
zar, Eeranega
22.8334

993

Kolkata, West Bengal, India

14, MN Chowdhury St Kutig-

Bavzar, Baranagar, Kotkata,

Long 83.264009*
18/05/23 03:

Kolkata West Bengal India
14Z242A, Roy Jatindranath

Baranagar, Kolkata, West Bengsal

Lat 22.633258°

Loeng §8.383935”

18/05/23 0B:30 AM GMT +05:30

GPS Map Camera
Kolkata YWest Bengal India
© we, <

Do
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2. SOLID WASTE MANAGEMENT

994

SL
No

Name of
the ULB

Total
Number
of wards

Number of
wards for
door to door
collection

Segregation
status

Quantity

waste
generation
(in TPD)

IEC Activity

Remarks

2.

4.

5.

6.

7.

8.

Baranagar

34

34

85%

150 TON

Kitchen
stickers-
87000,
Leaflet-1
lakh,
hoarding-2.
Required
para
meetings and
training of
Nirmal sathis
have also
been
conducted

Fund
Required
for further
activity
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3. Liquid Waste Management- NA

4. IEC Activities Undertaken — A (Ganga ghat): 1EC board with awareness messege has been

erected at 15 ghats, Ganga ghat specific 2
tableaus are there,

B (SWM): Kitchen stickers-87000, Leaflet-1 lakh,
hoarding-2. Required para meetings and
training of Nirmal sathis have also been
conducted.

5. Status of Electric Crematorium - we have 2 nos. furnace in our electric crematorium,

Hence no polluted materials are being discharge into the
River Ganga. Further no polluted water also being
discharged in the River Ganga since the water is being
treated through the chlorination chamber.

6. Use of Treated waste water — Proposed to be used for road washing.

Qs
Aparna Moulik

Chairman
Baranagar Municipality
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~ “VAKALATNAMA"

In the o w e

Before Ld %/}r#ouévm/‘géim/f? !ﬁdo(g-e g
‘O.A. SulticaseNo. 2.0 :i at201 358
3(,«{3?0\(& (P'Wf e

. V5=

NS LT A c_c_'&' @fzﬁ " _Defendsnt

‘ ._ SJHOW ALL MEN by these R0y /4
\, Weapondaat ny 7§ '%u AOface Mlrnicpmlipy Odoveres
that /We do hereby in my'/ our name and my / (our behalf conslitule and appoint Sri
AnfornDa. pdvofaje. - o '
-Yrua“and lawful Pleader / Advocate & Altomeys 1o _appesr and act for me / us In the
malter noled above o the suit writien. slatement, conduct suit, appeal from original
suit order Bic. “and for that puross 10, do all acts and things, whatsosver i that
ponnocﬂpnhcludlngeompromuoolmoabovemauudlspowmhuwlwm
money from filing or laking out of appesr, document and payment order from Court
reffering matters In dispule between the parties here 1o arbitration, withdrawing the above
matters with liberty tils fresh sult, sending propertios released from atiachment fling execirtion
- mehnmmwm-mM.Mulemm.thm
-us our Court. Withdrawing custody and other

thd \ pther fees and doing on my / our behalf such other scts
hm.abovemal_tma_ammgymdpmpor. R )

lIWohembyagreolngtpraﬂlyahdcbnﬂrmailacuio‘dombymouldAdvobilowAllomoysis
my/ourown acls and as ltdone by . - . ' I

" 'ma-/ us lo all igtents and purposes, -

. ADVOCATES—

\wRaw  Aw>-
Ndwocate, Wigh Lov ok eBdetla
LS Contin Panth, Kolm S

A gqqo'k\q?‘g; [}
:' —i};waqg@,%w\'bm .

E«;\'M' {:lg_gggl 2963 | ’LO‘QJL .

- (Aparna Mou“k)

tpfiong sy T ST

Chairman,
Baranagar Municip

ality .
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